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CORAM Present:

ORDER

CA 36/2016 in TCP II/397-39ENCLT/MBA|AH/2012
CA 3712016 in TCP l2|397-398/NCLT/MBAIAH/2012
Cr.rs;:orr in rcp r,r rd-Jaa \alint BEi;Eloif
Ce :qrloto in rcp I I 3et r\aLJyE i;H;6'p-

For the Petitioner Counsel having sought time for filing rejoinder, as the Respondent

Counsel also want reschedulement of this matter somewhere in the month of November,2017,

at their request, Iist this matters for hearing on 10.11.2012 with a direction to the petitioner to

file reroinder within three weeks hereof.

sd/-
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